
Most-Urgent

OFFIHCE QF TH_E PRll\l_§IPAL DI,S_‘l;lwIT JUDGE (l;l_Q,§l:__DELH,l

' RDERO .

in continuation of this office order bearing no. 82677-817/Admn.l/P&T/HO.s/

2023 dated 20.10.2023, the period of Unicode Hindi Typing Training is hereby extended

for one more day i.e. 10.11.2023. All the concerned Sr. Personal Assistants / Personal

Assistants (except exempted officials) are directed to attend the said training for one

more day. The venue and timing of the training will remain the same.

£915 Non-compliance of this order shall be considered deliberate insubordination and disciplinary action
shall be taken against the officials, as per rules.  

(NAROTTAM KAUSHAL)
PRINCIPAL DISTRICT & SESSIONS JUDGE (H05)
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No. '96 ' 8:920 Admn-I/P & T/HQs/2023 Dated, Delhi the

_ »- ~ -Ceewfemlardsdafelr-information=.né;n=sssseP/-a¢rien1e=- ti‘ ?"i5’.‘?
1. The Principal District & Sessions Judge, West & East, Delhi.
2. The Chairman, Central Hindi Implementation Committee, District Courts, Delhi with respect to

nominate the trainer(s) for 10.11.2023.
3. The Nodal Officer, Central Hindi Implementation Committee, District Courts, Delhi.
4. The Officer In-Charge, Computer Branch, Central, Tis Hazari Courts, Delhi. ' P .
5. The Officers concerned with the request to relieve the said Sr. PA/PA from court well before

' stipulated time so that the said Sr. PA/PA may reach the training room on time.
The Personal Office of the undersigned.
The Administrative Officer (Judl.), Administration Branch-I, Central, Tis Hazari Courts, Delhi.
The Officials concerned (through w_hatsapp)_for necessary compliance

9. The Dealing Official, Personal File, Administration Branch-I, Central, Tis Hazari Courts, Delhi.
10. The Dealing Official, Hindi Section, Centrai, Tis Hazari Courts, Delhi with request to circulate this

order in th whatsapp group of the concerned officials. '
11. The ling official, Layers, Computer Branch, Centr-al, Tis Ha ri Courts, Delhi.
2. e Web-site Committee, 'l'|s Hazari Courts, Delhi. ‘
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